21.03.2025 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 29
HON"BLE MS.JUSTICE SHALINDER KAUR

CLICK HERE TO JOIN VC

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt?2

AT 10:30 A.M

1 BAIL APPLN. 2831/2024, CRL.M.A. 23763/2024
AFRIDKHAN . Petitioner
Through:  Mr. Nihit Singhal, Mr. Manik Dhingra &
Mr. Varun Narang, Advs.

VErsus

THE STATE GOVERNMENT OF NCT OF DELHI
..... Respondent
Through:  Mr. Tarang Srivastva, APP for State with SI
Satyander, PS SP Badli.

HIGH COURT OF DELHI REGISTRAR (LISTING)
DATED -20.03.2025
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